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$[Ramiwways INVESTMENTS IN RaAJas-
THAN STATE RoADWAYS

271. Surr V. M. CHORDIA: Will
the Minister of RamLwAys be pleased
to state:

(a) the amount invested by Central
Government in Rajasthan State Road-
ways in the form of (i) capital and
(ii) loans;

(b) the years for which dividends
of the Rajasthan Roadways are in
arrears together with the amount of
arrears in respect of each year;

(c) the efforts made for the
recovery of the said amount; and

(d) the time by when the said
amount is likely to be recovered?]
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+[THE DEPUTY MINISTER
N tHE MINISTRY or RAILWAYS
(Surt S, V. RamaswaMy): (a)
and (b) Rajasthan State Roadways
are departmentally owned by the State
Government, The Central Government
have neither invested capital in nor
granted any loan to, this Roadways.
However, consequent to the reorgani-
sation of States, assets (value approxi-
mately Rs. 10 lakhs) belonging to the
erstwhile Bombay State Road Trans-
port Corporation, were transferred to
Rajasthan. Central Government’s
share in these assets is roughly Rs.
3-39 lakhs. Interest payable on this
amount at 44% (same rate at which
the erstwhile Bombay State Road
Transport Corporation paid interest
on capital) comes to about Rs. 15,250
per annum. Interest due since 1957-58
has not been received so far, ag the
accounts between the concerned
States, have not yet been finalised.

(c) and (d) The matter is being
pursued actively with the State
Government.]
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{[IRRIGATION FROM CHAMBAL DAmM

PRrROJECT

272, Surr V. M. CHORDIA: Will
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) the™fptal acreage of land in (i)
Rajasthan and (ii) Madhya Pradesh
which can be irrigated by the
Chambal Dam Project;

(b) the acreage of land which is
actually being irrigated at present
under this project in (1) Rajasthan
and (ii) Madhya Pradesh;

(c) the reasons for less utilisation
of the irrigation capacity; and

(d) by when it will be possible to
irrigate areas in (i) Rajasthan and
(ii) Madhya Pradesh according to its
capacity?] iy
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+[Tue MINISTER oF STATE IN THE
MINISTRY or IRRIGATION anD
POWER (Surr O. V. ALAGESAN):
(a) The total acreage of land which
can be iwrrigated under the Chambal
Project will be as under:—

18t Stage

(1) Rajasthan 55 lakh acres
(1) Madhya

Pradesh 55 »

2nd Stage including 1st Stage
() Rajasthan 7 lakh acres
() Madbya

Pra esh . .7

() and (c¢) The mnformation 1s not
readily available, It is being collect=
ed and will be placed on the Table of
the House in due course.

(d) Full benefits from the 1st Stage
of the Project are expected to be
realised in Rajasthan and Madhya
Pradesh in 1966-67 while those from
the 2nd Stage are expected to be
realised by the end of the Fourth
Plan i.e., in 1970-71.]

+[ ] English translation,



